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Tbe spill-over projects, covering tbose 

under construction or on which firm deci-
sions, bave been taken for implementation 
would necessarily bave priority for inclu-

sion in tbe Fifth Plan. 

The Commission is having discussions 

with tbe various Ministries and States on 
their Fiftb Plan proposals. Tbe list of 
new projects to be included in tbe Fiftb 
Plan would be finalised 'after these dis-
cussions are concluded and intersecloral 

priorities are decided. 

Firing in Village Ramp!,r, Varanasl District 
(U.P.) in connection with dispute regard. 

ing the 'Land of the Secondary 

School 

"'396. SHRI PILOO MODY: Will the 
Minister of HOME AFFAIRS be pleased 

to state: 

(a) whether 'any incident of firing took 
place in village Rampur of Varanasi Dis-
trict on the 20th December, 1971 as a 
result of dispute regarding the land of the 
Secondary School of the village; and 

(b) if 50. why a case has not been 
instituted ag",inst the people who started 

the firing? 

THE MINISTER OF HOME AFFAIRS 
(SHRI UMA SHANKAR D1KSHIT): (a) 

Yes. Sir. 

(b) Regarding this incident a case was 
registered by the police against 28 persons 

U:S 14711481149130713241504;506 IPC and 
a 'charge ~  submitted to the Court on 
August 26, 1972. 
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Telephone Corpontions for blj: ewe. 

*398. SHRY P. VENKATASUBBAIAH: 

SHRI BHOLA MANJlD: 

Will the Minister of COMMUNICA-

TIONS be pleased to state: " 

(a) wbether a PtQP9sal to ..,t liP Tele-

phone Corpor'ation ill bill cilia is 1UIder 

examination; 




